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CENTRAL ADWIN ISTRAT IVE TRIBUNAL
- BANGALORE BENCH

Second Floor,
Commercial Complex,
Indiranagar,
BANGALORE~ 560 038,

v/s.

RESPQ“DENT.“’-"segretary.M/o Defence,NewDelhi and four Others.,

1. Sri.M.S.Aaandéradu,Advoéate,No.27,
First Floor,First Main,Gandhinagar,
Chandrashekar Complex,Bangalore~9.

. [
2, Sri.V.Javahar Babu,Advocate,No.SS,
First Floor,28th Cross,Cubbonpet
Main Road,Bangalore-560002.

3. Sri.M.Vasudeva Rao,/M.S.Padmarajaiah,

“Central Govt.Stng.CounselsHigh Court Bldg,
Bangalore-1. :

Subject:~ ~P§rwaidingAnf-copiéﬁnof‘the Order~ passed by the

Central Administrative Tribunal,Bangalore..

€d by this Tribunsl in the. .sbove
mentioned application(s ) or22-12-1994,
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T e Jn.mthe C"éﬁ"t“r’é TAdministrative; Iribundl~—" o
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1/ Applicetion I\B&'bl ,;ngl\ T -64-4'99 : !L,"l\\ l
: ORDER SHEE (Contd |
Sh. L S}n\m_bm; boes Vi (Sey . /‘mw N- D‘/ﬂw
Date l ﬁ W &QT(O ic e}) f s Orders of Tribunal :
| ( PKSVC/TVRMA T

22.12.1994

Orders on M.A. No.574/94:

We have heard Shri Mé Ananda
Ramu for the applicant %outcould
not hear Shri MSP who'iis said
to be not here today and. is pre-
occupied. However, we ha:ve heard
Shri M.Vasudeva Rao, 1ear1§ed Stan-

ding Counsel. We consfidei: it

proper to grant two more months
wtime to the applicant tio vacate
" |the quarters and nothing more.
With these observations |this MA

Mtands disposed off.
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VICE- CHAIRMAN

Section Office? !
Central Administrative Tribunal
Bangalore Bengh
Bangalore
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” - . GENTRAL ADMINISTRAT IVE TRIBUNAL A

o BANGALORE BENCH . . ;2_/ :
' . Second Floor,
| Commercial Complex,
Indiranagar,
"BANGALORE~ 560 538,
5 ._ : _ ~ Dated: 4 OCT1994
| .
> Miscellanedus 'APPLBSATICN NO: 434/94 in 0.A.No.517,518,811,813 and
Q& of 12240
APPLICANTS:~ L, Shivalinga and others. :
v/s. | . : o
! ,
RESPCNDENTS:f- Secretary,Ministry of Defence,NDelhi & Others.

Te II
. Srl.V Javahar Babu,
! Advocate,No.53, Ist. Floor,

28th Cross,Cubbonpet Maln Road,
C / Bangalore-560 002, |
A Sri;M.S.Anandaramu,Advgcate,, S : o .
No.27,1Ist Floor,Ist Main,

Chandrashekar Cpmplex,
Gandhinagar, Bangalore-560 009.

' Central o
. Sri.M.S.Padmarajaiah, Sendor .
° Govt.Stng.Counsel,High Court Bldg, i
Bangalore-56000l. -
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L\ Suhject ;— Feg_~wal-d1ng nf -copios of the Order-~ Passed by the
. Ce?tral Administrative Tribunal,Bangalars,

Please find enclesed
STAY ORDER/IN?ERIM ORDER/ passed

mentioned application(s) on

-

herewith 3 copy of tha ORDER/
by this Tribunal in the above -

27th _September, 1994.
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_ B L S S > \_"_*.Second Floor,.
ST e .. - .Gommercial Complex, .
: PR . S -+ Indirgnagar, = .
. e e Bangalore~560 038. I
T Dated:- 4AH’1994

APPLICAT ICN NUMBER 517 38, 844 843 o\mgL 890/94 B
.APPLICANTS° B {  RnSPONDENTS: . RN S
SGC%’EJ&QY'\J, MLNST— OJC Dﬁ%@nq)'
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RANSAORE 566002,
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Subject:- Forwarding of copies of the Crders pa"s'séd by the

CGentral adminie‘trati«'e Tribunal Bangalore.A

Please find enclosod herewith a copy of the ORDER/ .
STAY (BDER/INTERIM ORDEB:,' passed by this Tribunal in the above
mentioned appllcatlor( ) on__ 7—6 794 ' :
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3.

CENTRAL ADMINISTRATIVE TRIBUNAL,
BANGALORE BENCH.

|
1,
|

ORIGINAL APPLICATION NOS. 517, 518, 811, 813 & 890/ 1994

‘ - TUESDAY, THE 26TH DAY OF JULY, 1994

Shri Justice P.K. Shyamsundar " eee Vice Chairman
Shri T.V, Ramanan o ~ese. Member (A)

|

| .

Shri L. Shivalinga,

S/o0 Lingaiah, Major,

Working as Farm Hand,
Residing near Madhu Store,
Post Sanjeevini Nagar,
Hebbal, ' ' .
Bangalore -~ 560 024,

| (0A No. 517/ 1994)

Shri Murugadas,
S/o Mannangatty,
Major, ‘
Working as Farm Hand,
Resident of Farm Quarters,
No. T/44/ 1, Hebbal, : -
Bangalore - 560 024, ' eee Applicants
I { OA No. 518/ -1994)
I

-,

" (By Advocate M/s V., Javahar Bahu ).

Shri Revanna,

Syo Rangaish,

aged about 28 years,
Working as Farm Hand,
Office of the Officer
Iéchatge, Military fFarm,
Hebbal, Bangalore-24 &
residing at Military farm

“Quarters, Hebbal, j , ' : _ - oTE

Béngalore - 24,

.—:nrﬁft$é%§?SfDA No,.811/.1994) | T

.4.

Shri D. Rangappa,
$/o Obanna, aged about
29 years, working as Farm=Hand,
~ Office of the Officer Incharge,
Military Farm, Hebbal,
Bangalore=24 and residing at .
N Military Ferm Quarters,
\\eebbal, Bangalore -~ 24,

"‘ﬁ ( OA No. 813/ 1994 )
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'by its Secretary,

" The Deputy Dirsctor of | o

‘The Assistant Director,

. Hebbal, &nmhne-zm_ - T e

Shri Justice P.K. Shyamsundar, Vice Chairman

and the learned stadding Counsel.

combat the order;transfarfing their clients ffbm’ﬂ;lifafy;Fé#h,

Shri Hanumantha,

S/o Ranga, aged about 40 years, R | . $

working as Farm-Hand, : _ A

office of the Officer Incharge, o =

Military Farm, Hebbal,

Bangalore~24 & residing at

military Farm Quarters Np.6, :

Hebbal, Bangalore-24. - o oce
( 0A No. 890/ 1994 ) '

Applicants .

(By Advocate Shri M.S. Ananda Ramu ) -

Vs,

The Union of India

Ministry of Defence,
New Delhi,

military Farm, Headquarters,
Southern Command, Kirkee,
Pun 9'-3.

The Deputy Director General,
Military Farm,

Army Headquarters,

D.M.Ge Branch,

New Delhi,

Military Farm,

Officer Incharge,
Military Farm, Hebbal,
Bancalore-24, '

Shri B.B. Biswas,

Assistant Director, Military Farm,
Otficer Incharge, Military Farm,

’-»(:By'Advocate‘Shriﬂﬂ.S. Padmaraj@iah,.ﬁeniof*'"'
‘Standing Counsel for Central Government),

ORDER

Heard M/s V. Javahar Babu/ Ananda Ramu for the applicants

Mm/e Javahar Babu/ Ananda Ramu

000'00;3/"‘:",
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Hgbbal, Bangalotﬁ. It-is strpgndously uréad that tﬁe applicant#I
being the Farm Hénds had been maliciously picked up for anuat
shift ftom’their native 8611 which h;s resulted in extreﬁe hardship
hot-merely to tham.bqt also to their tamilies. It is pﬁinted out
becauga the applicants were the aftice bearars/ members of a

union of Farm Hands constitqted under law, the administration

taking ekéeption to this kind of congregation had éought to paralise
the applicants and their colleagues in the other cases which are

also pfesently dealt with,

2, We have perused the file and found that all transter
orders have.been made!~in public interest. The argument is that
the applicants are singled ouf in migration to an outside terri-
tory and that the orders suffer from malafide but we see no such

thing. UWe are satisried with tﬁe order and is not vitiated by
malafide or any other iﬁtention  e 'ﬂﬁagr the circumsfanceg, these
applications therefore'fail.r Thg applicants-should joinrtheirrnew
_places'owaork and after completing one year's tenure iﬂ the new
" places of poéting, the aéplicants méy 1f*sb“advised make represen= -

‘tations to the department for their rétransfer: to Bangalore. If -

EEIRIY
[N

EL// , that ig done and if in viau‘of the appropriate authority tinding

that the applicants! pfayer tor a transfer back to Bangalore is
justitied, the authority may consider such representation in as

. sympathetic light as possible and with 'all things being equal

Ry
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‘may make order retransferring the applicants to<Bangalore.‘ In the

'this direction, thess applications which otherwise fail_éhall stand

meanwhile, the applicants will be entitled to retain the official ~§

quarters at Bangalore tor a period of two months rrom today. with

dismigsed. No costs.

[
’
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\FT

( T.v. Ramanan ) : _ ( P.K. Shyamsundar )
Member (A) ' ' Vice Chairman

* TRUE COPY
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CENTRAL ADMINISTRATIVE TRIBINAL
i  BANGALORE BENCH

=abnt SeNon
o
; : Second Floor,
Commercial Complex,
Indlranagar
BANGALCRE- 560 238.
Dated:v 4 orT 1994
Miscellaneous APPLICATION NO: 434/94 in 0.A.No.517,518,811,813 and
! , ' of 4.
APPLICANTS ;- L.Shivalinga and others.

v/s.

RESPENDENTS" Secretary,Ministry of Defence,NDelhi & Others.

Te

1. Sri.V.Javahar Babu,

Advocate,N0.53, Ist Floor, . )
28th Cross,Cubbonpet Main Road, <:— \_yko
Bangalore-560 002,

. v e AL e

- ;-2. s Sri.M.S.Anandaramu, Advocate,
. No.27,1st Floor, Ist Main,

Chandrashekar Cpmplex, .
~ Gandhinagar, Bangalore-560 009. e
3. Sri.M.S. Padmarajaish, Segmor Cgtigral A\\\D \9 A
Govt.Stng.Counsel,High Court gy 5 *
Bangalore-560001. — VeSS

Suhject :~ Feiwardin
: : g nf -copios of the Order-
Central Administrative Trlbunal, aﬁgzifg.by the

Please find enclesed
STAY ORDER/INTERIM ORDER/ passed

mentioned application(s) on

herew1th a8 copy of the ORDER/
by this Tribunsl in the above

27th September, 1994.
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